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 out  much  more  ccmprehensively  and

 implemented  and  that  is  where  the
 Government  has  failed  totally.

 Therefore  the  point  on  which  we
 had  brought  this  adjournment  motion,
 has  not  been  met  at  all  and  therefore
 it  dees  not  lie  in  Mr.  Chavan’s  mouth

 to  accuse  us  for  not  cooperating—
 excuse  my  saying  so.  Where  is  the
 room  for  cooperation?  So  many  sug-
 gestiong  have  made  here  and  outside,

 without)  number.  Those  suggestions
 are  all  thrown  into  the  waste  paper
 basket.  Where  are  the  trade  unions  to

 cooperate?  Are  you  trying  to  tell  me
 that  irdustrial  production  has  net
 increased?  In  Bombay  some  stunt  has

 been  enacted  about  seven  day  wesk.  I
 want  to  know:  Are  you  interested  in

 production  in  the  gimmick  of  Sunday
 working?  If  you  are  interested  in

 production  in  the  textile  mills,  our
 unions  will  tell  you  how  to  do  it  with-
 cut  making  the  workers  to  give  up
 their  common  holiday  on  Sunday.  But

 You

 have  to  work  out  a  whole  new  sys-

 you  have  ts  do  certain  things.

 ‘tem  of  democratic  industrial  relations

 and  implement  it  and  not  talk  only
 about  participation  in  the  manage-
 ment  in  the  floer  level.  All  these  things
 are  being  discussed.  Promises  and

 assurances  were  given  that  a  new  law
 was  going  to  be  brought  and  this  and
 that.  But  what  has

 all  that?  It  has  evaporated.  This  way
 nothing  will  happen.  I  am  not  convin-
 ced  of  the  argument  brought  forward.
 it  is  net  a  question  of  being  a  pessi-

 If  these  things  continue,  if  this

 happened  ०

 mist.

 policy  is  continued  in  this  fashion,  इ
 am  afraid  the  country  is  going  to  be
 in  far  calamitous  times.
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 People  of  this  country  wi!l  certain-
 ly  not  keep  quiet.  In  some  places  they
 may  be  resigned  to  it.  They  will
 just  suffer  and  keep  quiet,  but  in  scme
 places  they  will  not.  That  is  the  only
 difference.  We  shall  be  with  them
 where  ever  they  are  and  see  what
 happens.

 MR.  SPEAKER:  The  question  is:

 “That  the  House  do  now  adjourn”.

 The  motion  was  negatived.

 13.35  hrs.

 DEMANDS  FOR  GRANTS  (MANI-
 PUR),  1973  74—Contd.

 MR.  SPEAKER:  Mr.  G.  P.  Yadav.

 at  ज्ञान दावर  प्रसाद  यादव  (कटिहार)

 अध्यक्ष  महोदय,  मणिपुर  का  जो  बजट  इस

 समय  प्रस्तुत  हुआ  है  उस  के  सम्बन्ध]  में

 मैंने  उस  समय  भी  कहा  था,  जब  पहले  सत्र  में

 उसकी  मांग  विचारार्थ  आई  थीं  कि  यह  केवल

 मणिपुर  की  ही  बात  नहीं  है,  अभी  ब्ाल्द्यि

 का  बजट है,  उड़ीसा का  बजट  है.  .

 MR.  SPEAKER:  He  can  _  continue
 tomorrow.  Earlier  in  the  day,  some
 leaflets  were  thrown  from  the  gallery
 and  Mr.  Raghu  Ramaiah  is  bringing
 a  motion  on  that.

 19.36  hrs.

 RE:  CONTEMPT  OF  THE
 HOUSE

 MOTION

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS  (SHRI  स.  RAGHU-
 RAMAIAH):  I  beg  to  move:

 “This  House  resolves  that  the  per-
 son  calling  himself  Tanaji  Kamble
 who  threw  some  leaflets  from  the
 Visitors’  Gallery  on  the  floor  of  the
 House  at  12.35  P.M.  today  and
 whom  the  Watch  and  Ward  Officer


